NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 19.03.2026 (THURSDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC

Note: No Mention will be permitted without prior consent of the other side.

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Delivery of Judgment

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

Comp App (AT) (CH)
(Ins) No. 98/2024

For Stay

IA No. 270 & 945/2024

Raja Sekhara Rao
Narayanam, Suspended
Director of Ananda
Bharathi Fertilizers
(India) Pvt Ltd & 2 Ors.
Vs

Kalvakolanu Murali
Krishna Prasad, IRP of
Ananda Bharathi
Fertilizers (India) Pvt
Ltd & Anr.

Mr. M Muraleedhara
Reddy

Ms. JVL Bharati- R1
Mr. ML Ganesh-R2

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) No. | Veera Bhoga Vasanta Mr. R Sivaraman Mr. Naresh Kumar
35/2026 Rayalu Sabbavarapu & Sangam
For Urgent Listing Anr. For Caveator
IA No. 447/2026 Vs
For Exemption Sunray Green Space
IA No. 448/2026 Pvt Ltd & 4 Ors.
For Stay
IA No. 449/2026
3. | Comp App (AT) (CH) Adtheorem India Pvt Ms. Vindhya Vasini
No. 27/2026 Ltd & 3 Ors.
For Condone Delay Vs
IA No. 312/2026 Registrar Of Companies
Delay in refiling Bengaluru
IA No. 456/2026
To dispense with
IA No. 313/2026
4. | Comp App (AT) (CH) N Padmanabhan Mr. Sam Jayaraj
(Ins) No. 29/2026 Erst. Director of RRP Hosuton
For Condone Delay Housing Pvt Ltd & Anr.
IA No. 66/2026 Vs
For Stay G Murali
IA No. 67/2026 (Representative of
For Direction Home Buyers) & Anr.
IA No. 68/2026



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders

30/2023

Vs
Sulochana Gupta
WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

5. | Comp App (AT) (CH) Ahmed Buhari Erst. Mr. Anant Merathia Mr.T. Ravichandran
(Ins) No. 325/2024 Director of Coastal Ms. D. Elavarasi
For Urgent Hearing Energen Pvt Ltd R1/RP
IA No. 886/2024 Vs Mr. P. Giridharan- R2
For Stay Radhakrishnan & R3
IA No. 887/2024 Dharmarajan, RP, Mr. Puneeth Yadav R4
For Exemption Coastal Energen Pvt Ms. Neha Shivhare
IA No. 888/2024 Ltd & 4 Ors. R5/CoC
For Direction
IA No. 934/2024 &
900/2025
For Amendment WITH
IA No. 1563/2025

6. | Comp App (AT) (CH) Precious Energy Mr. Vishnu Mohan Mr.T Ravichandran
(Ins) No. 328/2024 Holdings Ltd. BV1 Ms. D. Elavarasi
For Stay Vs R1/RP
IA No. 893/2024 Radhakrishnan Mr. P. Giridharan-R2 &
For Exemption Dharmarajan, RP, R3
IA No. 894/2024 Coastal Energen Pvt Mr. Puneeth Yadav R4
For Direction Ltd & 4 Ors. Ms. Neha Shivhare
IA No. 935/2024 WITH R5/CoC

7. | Comp App (AT) (CH) Mutiara Energy Mr. Avinash Krishnan Mr.T.Ravichandran
(Ins) No. 329/2024 Holdings Ravi Ms. D. Elavarasi
For Stay Vs R1/RP
IA No. 895/2024 Radhakrishnan Mr. P. Giridharan-R2 &
For Exemption Dharmarajan, RP, R3
IA No. 896/2024 Coastal Energen Pvt. Mr. Puneeth Yadav R4
For Direction Ltd. & 4 Ors Ms. Neha Shivhare
IA No. 936/2024 R5/CoC

8. | Comp App (AT) (CH) No. | Vishnukant Gupta Mr. Akhil Suresh Mr. Sherry Samuel
26/2023 Vs Oommen

Sulochana Gupta
WITH

9. | Comp App (AT) (CH) No. | Vishnukant Gupta Mr. Akhil Suresh Mr. PJ Anil Kumar

27/2023 Vs
Sulochana Gupta
WITH

10. | IA No. 1202/2024 Anika Gupta Mr. Akhil Suresh Mr. Sukumar Nainan
(For Substitution) Vs Oommen
in Radha Ballabh Gupta
Comp App (AT) (CH) No. WITH
28/2023
For Direction
IA No. 1204 /2024

11. | IA No. 1201/2024 Vishnukant Gupta Mr. Akhil Suresh Mr. Sherry Samuel
(For Substitution) Vs Oommen
in Radha Ballabh Gupta
Comp App (AT) (CH) No. WITH
29/2023
For Direction
IA No. 1203/2024

12. | Comp App (AT) (CH) No. | Vishnukant Gupta Mr. Akhil Suresh Mr. PJ Anil Kumar




13. | Comp App (AT) (CH) No. | Vishnukant Gupta HUF | Mr. Akhil Suresh Mr. PJ Anil Kumar
31/2023 Vs
Sulochana Gupta
14. | IA No. 1606/2025 Srinivasan Associates Mr. R Bharath Kumar
(For Additional Docs) Pvt Ltd
in Vs
Comp App (AT) (CH) Akshaya Pvt Ltd
(Ins) No. 393/2025
15. | IA No. 1745/2025 SGK Agencies Pvt Ltd Mr. VV Sivakumar Mr. Abhishek Sriram

(For Stay) Vs R2
IA No. 458/2026 Bremels Rubber
(To implead) Industries Pvt Ltd &
in Anr.
Comp App (AT) (CH)
(Ins) No. 629/2025
For Exemption
IA No. 1743/2025
Delay in refiling IA
IA No. 459/2026
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
16. | Comp App (AT) (CH) L Madhusudhan Rao Mr. Sriram Mr. Pranava Charan
(Ins) No. 202/2024 Vs Venkatavaradan
For Stay State Bank of India
IA No. 551/2024 Stressed Assets
For Stay Management Branch
IA No. 372/2026 WITH
17. | Comp App (AT) (CH) L Ramalakshmamma Mr. Sriram Mr. Pranava Charan
(Ins) No. 203/2024 Vs Venkatavaradan
For Stay State Bank of India
IA No. 382/2026 Stressed Assets
Management Branch
18. | Comp App (AT) (CH) Regen Infrastructure Mr. TK Bhaskar Mr. Surya Teja SS Nalla
(Ins) No. 277 /2022 and Services Pvt Ltd R1
For Stay Vs Ms. J Parimalan- R2 R3
IA No. 594/2022 Regen Powertech Pvt Mr. Pranava Charan R4
Ltd, Rep by its RP,
Renuka Devi
Rangaswamy & 4 Ors
WITH
19. | Comp App (AT) (CH) Regen Infrastructure Mr. TK Bhaskar Mr. Surya Teja SS Nalla
(Ins) No. 282/2022 and Services Pvt Ltd R1
For Stay Vs Ms. J Parimalan- R2 R3
IA No. 599/2022 Regen Powertech Pvt Mr. Pranava Charan R4
Ltd, Rep by its RP,
Renuka Devi
Rangaswamy & 4 Ors
20. | Comp App (AT) (CH) Madhu Desikan Mr. B Ramana Kumar Mr.AG Sathyanarayana

(Ins) No. 84/2024

Liquidator, Connexions
Retail Stores Pvt Ltd
Vs

Deutsche Bank




21.

Comp App (AT) (CH)
(Ins) No. 415/2024
For Stay

IA No. 1133/2024

State Bank of India
Stressed Asset
Recovery Branch

Vs

Chandramouli
Ramasubramaniam,
Liquidator of Effimax
Engineers Pvt Ltd

Mr. ML Ganesh

Mr.S Sathiyanarayanan

22. | Comp App (AT) (CH) Tip Top Furniture Pvt Mr. Pradeep Joy Mr.AG Sathyanarayana
(Ins) No. 421/2024 Ltd & Anr R1
Vs Mr. Jerin Asher Sojan
CA Mahalingam Suresh R2
Kumar, Liquidator of
Tip Top Furniture Pvt
Ltd & Anr
23. | Comp App (AT) (CH) A Maheshwaran Mr. Anirudh A Sriram Mr.AG Sathyanarayana

(Ins) No. 443/2024
To dispense with
IA No. 1214/2024
For Direction

IA No.
1213,1215/2024 &
396/2025

For Stay

IA No. 1216/2024
To Adv. Hg.

IA No. 395/2025

Ex-Managing Director,
Shree Vaishnodevi
Mills Pvt Ltd

Vs

CA Mahalingam
Suresh Kumar
Liquidator of Shree
Vaishno Devi Mills Pvt
Ltd & 2 Ors.

WITH

R1

24. | Comp App (AT) (CH) A Maheshwaran Mr. Anirudh A Sriram Mr.AG Sathyanarayana
(Ins) No. 444 /2024 Ex-Managing Director, R1
For Exemption Shree Vaishnodevi
IA No. 1218/2024 Mills Pvt Ltd
For Direction Vs
IA No. 1219/2024 CA Mahalingam
Suresh Kumar
Liquidator of Shree
Vaishno Devi Mills Pvt
Ltd & Anr
25. | Comp App (AT) (CH) Rajeswari Ramesh Mr. TKM Sai Krishnan Mr. K Bijai Sundar
(Ins) No. 218/2025 Kumar
Vs
Hevea Furniture and
Interiors Pvt Ltd
26. | Comp App (AT) (CH) Vijaya Kannan & 2 Ors | Mr. Kishore
(Ins) No. 278/2025 Vs Balasubramanian
For Exemption TruPro Insolvency
IA No. 784 /2025 Services LLP & 7 Ors
For Additional Docs
IA No. 909/2025 WITH
27. | Comp App (AT) (CH) Senthilkumar J& 2 Ors | Mr. Kishore Mr. R Sivaraman R1
(Ins) No. 279/2025 Vs Balasubramanian Mr. Surya Teja SS Nalla
For Exemption TruPro Insolvency R9
IA No. 785/2025 Services LLP & 13 Ors
For Additional Docs
IA No. 910/2025
28. | Comp App (AT) (CH) IRP Infra Tech Pvt Ltd Mr. Y Suryanarayana Ms. Anandha Lakshmi
(Ins) No. 335/2025 Vs
For Additional Docs Devi Engineering and
IA No. 1018/2025 Constructions Pvt Ltd
29. | Comp App (AT) (CH) BIL Infratech Ltd Mr. Rajesh Lihala, CA

(Ins) No. 346/2025
For Exemption
IA No. 1038/2025

Vs
Legacy Global Projects
Pvt Ltd




30.

Comp App (AT) (CH)
(Ins) No. 387/2025
For Stay

IA No. 1133/2025
For Exemption

IA No. 1134/2025

Trinox Infrastructure
and Developers Pvt Ltd
(Successful Resolution
Applicant)

Vs

B Vinod Kumar
Assistant
Commissioner (State
Tax) & 2 Ors.

Mr. VVSN Raju

Mr. P Ramesh Babu R2

31.

Comp App (AT) (CH)
(Ins) No. 421/2025
For Stay

IA No. 1201/2025

State Bank of India

Vs

ICICI Bank Ltd & 2 Ors
WITH

Mr. ML Ganesh

Mr. H Karthik Seshadri
R1 R2

32.

Comp App (AT) (CH)
(Ins) No. 422/2025
For Stay

IA No. 1202/2025

State Bank of India
Vs
ICICI Bank Ltd & 2 Ors

Mr. ML Ganesh

Mr. H Karthik Seshadri
R1 R2

33.

Comp App (AT) (CH)
(Ins) No. 467/2025
For Additional Docs
IA No. 1328/2025
For Stay

IA No. 1329/2025

D R Balakrishna Raja
Personal Guarantor,
BKR Hotels & Resorts
Pvt Ltd

Vs

B Mekala, RP of DR
Balakrishna Raja &

2 Ors.

Mr. BSV Prakash
Kumar

Mr. T Sundar Rajan R2

34.

Comp App (AT) (CH)
(Ins) No. 488/2025
For Direction

IA No. 1388/2025
To dispense with

IA No. 1389/2025

Regional Provident
Fund Commissioner-II,
EPFO

Vs

Furnace Fabrica (India)
Ltd, Rep by RP & Anr.

Mr. R Vishnu

Mr. Akash Menon R2

35.

Comp App (AT) (CH)
(Ins) No. 523/2025
For Stay

IA No. 1475/2025
For Additional Docs
IA No. 1476/2025

Thajudeen Alikannu
Vs

State Bank of India &
Anr.

Mr. Jerin Asher Sojan

Mr. Vinod PV R1
Mr. Faisal PP R2

36.

Comp App (AT) (CH)
(Ins) No. 591/2025
For Stay

IA No. 1668/2025

Rajkumar Mani
Suspended Director of
Disha Infraspace
Solutions Pvt Ltd

Vs

Northern Arc Capital
Ltd & Anr.

Mr. K Gaurav Kumar

37.

Comp App (AT) (CH)
(Ins) No. 603/2025
For Stay

IA No. 1688/2025

Indian Bank

Vs

AR Ramasubramania
Raja, Liquidator of

Sri Karunambikai Mills
Pvt Ltd

Ms. Varsha N

Mr.AG Sathyanarayana




For Hearing

119/2022
For Stay
IA No. 1073/2022

& 8 Ors.

Vs

Mohammed

Iftekaruddin & 2 Ors.
WITH

Kondaparthy
Mr. Vinay Babu Gade,
PCS

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
38. | TA (AT) No. 282/2021 Baby Mathew & Anr. UKCA & Partners Dr. KS Ravichandran
(Comp App (AT) No. Vs R5- R10
82/2020 Mar Jacob
For Stay Thoomkuzhy & 9 Ors.
IA No. 1344 /2020
For Exemption WITH
IA No. 1345/2020)
39. | TA (AT) No. 284/2021 Biju George & 12 Ors. Dr. KS Ravichandran UKCA & Partners
(Comp App (AT) No. Vs Ms. S Manjula Devi R1, R6
98/2020 Jeevan Telecasting Mr. Menon- R2-R5
For Stay Corporation Ltd&5S Ors
IA No. 1592/2020
For Exemption
IA No. 1593/2020
40. | Comp App (AT) (CH) George Vinci Thomas, Dr. KS Ravichandran, Mr.R Imayavaramban
(Ins) No. 329/2021 Erstwhile Managing PCS
For Stay Director, India Tech Ms. Manjula Devi
IA No. 680/2021 Ltd & 2 Ors
Vs
Sasitharan
Ramaswamy,Liquidator
of India Techs Ltd
41. | Comp App (AT) (CH) Alturas Trading Corp Mr. R Saravana Kumar | Mr. S Thirumavalavan
(Ins) No. 12/2022 Vs
VRMX Concrete India
Pvt Ltd
42. | Comp App (AT) (CH) Late Hemalatha K Ms. Priyadarshini Mr. L Narasimha
(Ins) No. 107/2022 Reddy, Proprietor of Natarajan Varman
Sarath Fuels
Vs
KPN Travels India Ltd.
43. | Comp App (AT) (CH) No. | Ayesha Hadi Ali & 8 Mr. Kiran Kumar Mr. V Venkata Rami
116/2022 Ors. Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1070/2022 Rizwana Anjum & 2 PCS Meyyappan- R2
Ors.
WITH
44. | Comp App (AT) (CH) No. | Habeeb Umer Hadi Ali Mr. Kiran Kumar Mr. V Venkata Rami
117/2022 & 8 Ors. Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1071/2022 Mohammed Abdul PCS Meyyappan- R2
Raheem Abdul Azeem
& 2 Ors.
WITH
45, | Comp App (AT) (CH) No. | Huda Baghdadi & 8 Mr. Kiran Kumar Mr. V Venkata Rami
118/2022 Ors Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1072/2022 Fakhruddin PCS Meyyappan- R2
Mohammed & 7 Ors.
WITH
46. | Comp App (AT) (CH) No. | Abdul Rahman Hadi Ali | Mr. Kiran Kumar Mr. V Venkata Rami

Reddy- R1
Mr. Ramaswamy
Meyyappan- R2




47.

Comp App (AT) (CH) No.

120/2022
For Stay
IA No. 1074/2022

Habeeb Umer Hadi Ali
& 8 Ors.
Vs Mohammed
Ziauddin Nayyar & 2
Ors.

WITH

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu Gade,
PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

48.

Comp App (AT) (CH) No.

121/2022
For Stay
IA No. 1075/2022

Habib Abdul Razzaq
Hadi Ali Albaghdadi &
8 Ors.

Vs

Waheeduddin Azmi & 2
Ors

Mr. Kiran Kumar
Kondaparthy

Mr. Vinay Babu Gade,
PCS

Mr. V Venkata Rami
Reddy- R1

Mr. Ramaswamy
Meyyappan- R2

WITH
49. | Comp App (AT) (CH) No. | Ayesha Hadi Ali & 8 Mr. Kiran Kumar Mr. V Venkata Rami
122/2022 Ors Kondaparthy Reddy- R1
For Stay Vs Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1076/2022 Mohammed Abdul PCS Meyyappan- R2
Azeem & 2 Ors.
WITH
50. | Comp App (AT) (CH) No. | Habib Abdul Razzaq Mr. Kiran Kumar Mr. V Venkata Rami
123/2022 Hadi Ali Albaghdadi & Kondaparthy Reddy- R1
For Stay 8 Ors. Mr. Vinay Babu Gade, Mr. Ramaswamy
IA No. 1077/2022 Vs PCS Meyyappan- R2
Mohammed Abdul
Kareem & 2 Ors.
51. | Comp App (AT) (CH) No. | Abdul Rahman Hadi Ali | Mr. Kiran Kumar Mr. TK Bhaskar-R1
89/2023 & 4 Ors. Kondaparthy Mr. Y Suryanarayana
For Stay Vs Mr. Vinay Babu Gade, R2
IA No. 1125/2023 Mohammed PCS Mr. V Venkata Rami
Imtiyazuddin & 22 Ors Reddy- R5, R19-R23
Mr. Ch. Veeraneyulu,
PCS R9
Mr. Naresh Kumar
Sangam- R14-R18
52. | Comp App (AT) (CH) Global Coal Ventures Mr. K Gaurav Kumar Ms. M Savitha Devi R1
(Ins) No. 250/2022 Pvt Ltd Mr. Avinash Krishnan
Vs Ravi R2
S. Rajendran RP &
Head - Monitoring
Committee in the
matter of Empee
Distilleries Ltd & Anr
53. | Comp App (AT) (CH) Decan Mining Mr. Aravind AS Mr. Anant Merathia R1

(Ins) No. 382/2022
To Dispense with
IA No. 898/2022

Syndicate Pvt Ltd

Vs

Shivadutt Bannanje &
Anr.

Mr. Thriyambak J
Kannan- R2

54.

Comp App (AT) (CH)
(Ins) No. 50/2024
For Stay

IA No. 148/2024

Housing Development
Finance Corporation
Ltd

Vs

S. Amarendran, RP of
Sabri Realtors Pvt Ltd

Mr. Ravishankar
Vallatharasu

Mr. Kaushik N Sharma




INSTRUCTIONS FOR SMOOTH VC HEARINGS

I

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the
following particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-
Name”,
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode.
Video should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No.
is called for hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep
their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench
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2. Website: www.nclat.nic.in
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